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duty round-the-clock, these airports al 0 

have a panel of doctors/hospitals whose 
services could be made use of du~ing 
emergency , In addition, part-tl~e 
doctors are al 0 available to provide 
routine medical care. The m dical units 
at international airpurts are equipped with 
adequate number of b ds, stretchers, am-
bulances etc. 

. The domestic airports are al 0 provided 
with adequate facilities for first-aid. A 
Jist of doctors located in the vicinity of 
the aerodrome i maintained by the traffic 
control tower for being called whenever 
required. 

(d) The type and level of medical 
facilities at international airports very 
from country to country. Hence, the 
details of medical facilitie!:!J provided at 
the international airport in other count-
ries are not available wi th the Govern-
ment. 

CigareUes manufactured b~ Mis Duncan 
Agro Industric Ltd, Calcutta 

5614. SHRI R. MUTHUKUMARAN : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether he is aware that a 
CaJcutta-ba ed cigarette manufacturing 
company MIs. Duncan Agro Industries 
Ltd., has introduced a product called 
Smokett! filter Tipped which J nothing 
but cigarettes manufactured out of turme-
ric Jeaves; 

(b) whether he is at 0 aware that 
Smokette filter Tipped Cigarettes which 
contains nicotine e sence of tobacco is 
being cleared without payment of cigarette 
excise duty under tariff item 4 (2); 

(c) has Government accepted the 
claim of the Company that Smokette is not 
a cigarette even though the company has 
printed on the packet "Jow nicotine Smo. 
keues', which wilJ indicate th t it contains 
either tobacco in leaf form or extracts 
thereoC and if so, on what grounds, if 

not, how the product is aJlowed to be 
cleared without' pay~ent of duty; and 

(d) whether Governmen propose to 
investigate the matter thoroughly? 

THE ,pEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) and 
(b) Mis. Duncan Tobacco Company 
located in Andhra Pradesh, i~ reported to 
be manufacturing "Smokette Filter 
Tipped" made of turmeric leaves, and 
with low Nicotine content. If the pro-
duct does not contain tobacco, it may 
not merit classification as "Cigarettes" in 
the category of Manufactured Tobacc0 
under Item 4. II (2) of the Central Excise 
Tariff. However this asped is presently 
under examination. 

(c) and (d) "Smokette" has been tenta-
tively classified under Item No. 68 of 
C. ' .T. pending a final d~cision regarding 
its cl assification. 

i'~f ~,.~ ftffl"Tlf f-ffv;rFff iRT 
~~T~ 'f~f ~) R~ JTq' 

~ft;fq "lVr 

561 5. ~T !l1SVT ~ qTq : Cfm' 
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( 'l)' ) ~'tfi) arT"{ ar;:lT fCf~rlT ti t~r'ir 
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